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[Authoritative English Text of this Department Notification No. TSM-F(6)-6/2024 dated
26-08-2025 as required under clause (3) of Article 348 of the Constitution of India].

TOURISM & CIVIL AVIATION DEPARTMENT
NOTIFICATION
Shimla-02, the 26th August, 2025

No. TSM-F(6)-6/2024.—Whereas, under sub-section (1) of Section 19 of the Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013
(hereinafter referred to as the said Act), the Declaration of acquisition for land pertaining to the
expansion of Gaggal Airport, District Kangra, was published on 16-08-2024 by which a total of
122-54-86 hectares land required in the 14 villages (10 villages of Tehsil Kangra and 04 villages of
Tehsil Shahpur) of District Kangra was notified for the acquisition of land for the purpose namely,
Expansion of Kangra Airport;

And Whereas, as per the provisions of section 25 of the said Act, the Collector is required to
make the awards within a period of twelve months from the date of the said declaration i.e.
16-08-2024 failing which the entire land acquisition proceedings shall lapse; provided that the
appropriate Government shall have the powers to extend the period of twelve months if in its
opinion, circumstances exist justifying the same;
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And whereas, the award could not be made within the stipulated period due to unavoidable
administrative reasons.

Now, therefore, in exercise of powers conferred under Section 25 of the Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013,
the Governor of Himachal Pradesh hereby extends the period for making the award in respect of the
said land acquisition proceedings by a further period of twelve months i.e. upto 15-08-2026.

By order,

DEVESH KUMAR,
Pr. Secretary (Tourism & CA).
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In the Court of Sh. Devi Chand Thakur, HPAS, Sub-Divisional Magistrate,
Shimla (Urban), District Shimla, H.P.

1. Sh, Puneet Chandel aged about 48 years s/o Sh. M.C. Chandel, r/o Brighton Villa, Below
Old Bus Stand Shimla-1, Tehsil & District Shimla, Himachal Pradesh.

2. Smt. Dimple Chandel aged about 44 years, d/o Sh. Shyama Nand Mehta, r/o Village and
Post Office Chopal, Tehsil Chopal, District Shimla, H.P.-171 211.

Versus

General Public

Subject.— Registration of marriage under H.P. Registration of Marriage Act, 1996.

Sh. Puneet Chandel aged about 48 years s/o Sh. M.C. Chandel, r/o Brighton Villa, Below
Old Bus Stand Shimla-1, Tehsil & District Shimla, Himachal Pradesh and Smt. Dimple Chandel
aged about 44 years, d/o Sh. Shyama Nand Mehta, r/o Village and Post Office Chopal, Tehsil
Chopal, District Shimla, H.P.-171 211 have filed an application alongwith affidavits in the court of
the undersigned stating therein that they have solemnized their marriage on 31-10-2008 and are
living together as huaband and wife since then, but the marriage has not been found entered in the
records of Gram Panchayat concerned/Municipal Corporation Shimla and marriage be registered
under the Marriage Act, 1996.

Therefore, objections are hereby invited from the General Public through this notice that if
anyone has any objection regarding registration of this marriage, they can file their objections
personally or in writing before this court of undersigned on or before 28th August, 2025. After that
no objection shall be entertained and marriage will be registered accordingly.

Issued under my hand and seal of the court today on 29th July, 2025.

Seal. Sd/-
Addl. District Registrar of Marriage-cum-Sub-Divisional Magistrate,
Shimla (Urban) (H.P.).

In the Court of Executive Magistrate Theog, Tehsil Theog, District Shimla (H.P.)

Miss Ashima Verma d/o Sh. Satya Prakash Verma, r/o Village & P.O. Jais, Tehsil Theog,
District Shimla, H.P.

Versus

General Public Respondent.

Whereas a case regarding entry of birth of Miss Ashima Verma d/o Sh. Satya Prakash
Verma, r/o Village & P.O. Jais, Tehsil Theog, District Shimla, H.P. has been received in this office
from Additional Distt. Registrar (Birth & Death) vide letter No. 5193, dated 18-08-2025 for further
necessary order under Section 13(3) of Birth & Death registration Act, 1969.
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Whereas Miss Ashima Verma has also submitted an application on dated 19-08-2025 in this
office to enter the date of birth in the record of Registrar, Birth & Death in Gram Panchayat Jais,
Tehsil Theog, Distt. Shimla, H.P.

SI. No. | Name of the person whose date of birth is to be Relation Date of Birth
entered
1. Miss Ashima Verma Self 23-03-1999

Hence, this proclamation is issued to the general public if they have any objection/claim
regarding entry of the name & date of birth of above named present in the record of Registrar, Birth
& Death in Gram Panchayat Jais, Tehsil Theog may file their claims/objections in the court within
one month of publication of this notice in Govt. e-Gazette, failing which necessary orders will be
passed.

Issued today 21-08-2025 under my signature and seal of the court.

Seal. Sd/-
Executive Magistrate,
Theog, District Shimla, H.P.

In the Court of Naib Tehsildar-cum-Executive Magistrate, Shimla (Urban),
District Shimla, Himachal Pradesh

Mr. Aman Pandey s/o Mr. Ram Chander Pandey, r/o Sr. No. 111, Flat No. 14, Samta
Apartment Tank Road, Yerwada, Pune, Maharashtra-411 006 .. Applicant.

Versus

General Public .. Respondent.

Application under section 13(3) of Birth and Death Registration Act, 1969.

Mr. Aman Pandey s/o Mr. Ram Chander Pandey, r/o Sr. No. 111, Flat No. 14, Samta
Apartment Tank Road, Yerwada, Pune, Maharashtra-411 006 has preferred an application to the
undersigned for registration of date of birth of herself namely AMAN PANDEY
(DOB-04-10-2003) Govind Niwas, Chotta Shimla, H.P.-171 002.

Therefore through this proclamation, the general public is hereby informed that any person
having any objection for entry of date of birth mentioned above, may submit his objection in
writing in this court within 30 (Thirty) days from the date of publication of this notice in official
Gazette. No objection will be entertained after prescribed period and application will be decided
accordingly.

Given under my hand and seal of the Court on this 23rd August, 2025.

Seal. Sd/-
Naib Tehsildar-cum-Executive Magistrate,
Shimla (Urban), District Shimla (H.P.).
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In the Court of Executive Magistrate Theog, Tehsil Theog, District Shimla (H.P.)

Miss Anchal d/o Sh. Satya Prakash, r/o Village Manjhrana, P.O. Bharana, Tehsil Theog,
District Shimla, H.P.

Master Kshitij d/o Sh. Satya Prakash, /o Village Manjhrana, P.O. Bharana, Tehsil Theog,
District Shimla, H.P.

Versus
General Public Respondent.

Whereas a case regarding entry of birth of Miss Anchal d/o Sh. Satya Prakash, Master
Kshitij s/o Sh. Satya Prakash, r/o Village Manjhrana, P.O. Bharana, Tehsil Theog, District Shimla,
H.P. has been received in this office from Additional Distt. Registrar (Birth & Death) vide letter
No. 4951, dated 06-08-2025 for further necessary order under Section 13(3) of Birth & Death
Registration Act, 1969.

Whereas Smt. Indira Devi has also submitted an application on dated 11-08-2025 in this
office to enter the date of birth of his son & daughter in the record of Registrar, Birth & Death in
Gram Panchayat Bharana, Tehsil Theog, Distt. Shimla, H.P.

SI. Name of the person whose date of birth is to be Relation Date of Birth
No. entered
. Miss Anchal Self 05-09-2006
2. Master Kshitiz Self 10-05-2010

Hence, this proclamation is issued to the general public if they have any objection/claim
regarding entry of the name & date of birth of above named present in the record of Registrar, Birth
& Death in Gram Panchayat Bharana, Tehsil Theog may file their claims/objections in the court
within one month of publication of this notice in Govt. e-Gazette, failing which necessary orders
will be passed.

Issued today 13-08-2025 under my signature and seal of the court.

Seal. Sd/-
Executive Magistrate,
Theog, District Shimla, H.P.

In the Court of Addl. District Registrar of Marriage-cum-Sub-Divisional Magistrate,
Rampur Bushahr, District Shimla (H. P.)

In the matter of :

1. Sh. Piyar Deen s/o Sh. Latif Mohamad, r/o Village Akhodu, P.O. Sidhot Churah,
District Chamba, Himachal Pradesh.
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2. Smt. Gumti Devi d/o Sh. Uttam Ram, r/o Village Barsol, P.O. & Sub-Tehsil

Taklech, Distt. Shimla (H.P.) .. Applicants.
Versus

General Public .. Respondent.

Registration of marriage under Special Marriage Act, 1954.

Whereas, the above named applicants have made an application of Special Marriage Act,
1954 alongwith relevant records and affidavits stating therein that they have solemnized their
marriage on 10-04-2018 at Rampur Bushahr, District Shimla, Himachal Pradesh.

Now, therefore objections are invited from the general public that if, anyone has any
objection regarding the registration of the marriage of the above named applicants, they should
appear before the court of undersigned within 30 days from the publication of this notice, either
personally or through their authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection to the
proposed registration of marriage and orders shall be passed ex-parte for the registration of
marriage without affording any further opportunity of being heard.

Issued today on 18th day of the August, 2025 under my hand and seal of the Court.

Seal. Sd/-
Addl. District Registrar of Marriage-cum-

Sub-Divisional Magistrate,

Rampur Bushahr, District Shimla (H.P.).

CHANGE OF NAME

I, Sushma Sharma w/o Sh. Sudarshan Gautam, r/o Village Bakarti, P.O. Masyana, Tehsil &
District Hamirpur (H.P.) declare that I have changed my name from Shushma Sharma to Sushma
Sharma for all purposes in future. Please note.

SUSHMA SHARMA

w/o Sh. Sudarshan Gautam,

r/o Village Bakarti, P.O. Masyana,
Tehsil & District Hamirpur (H.P.).

CHANGE OF NAME

I, Rai Singh s/o Sh. Krishan Singh, r/o Village Kaleyon Pab, P.O. Kotla Bangi, Tehsil
Rajgarh, District Sirmaur (H.P.) have changed my minor son's name from Rohtaj to Rataaj. Please
not all concerned for future.

RAI SINGH

s/o Sh. Krishan Singh,

r/o Village Kaleyon Pab, P.O. Kotla Bangi,
Tehsil Rajgarh, District Sirmaur (H.P.).
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CHANGE OF NAME

I, Padam Dev s/o Sh. Udham Singh, r/o Village Bayela, P.O. Nayagram, Tehsil Kasauli,
District Solan (H.P.) have changed my name from Padam Dev to Padam Chand. Please not all
concerned for future.

PADAM DEV
s/o Sh. Udham Singh,

r/o Village Bayela, P.O. Nayagram,
Tehsil Kasauli, District Solan (H.P.).

CHANGE OF NAME

I, Chiman Bahadur s/o Sh. Tak Bahadur, r/o Village Kathyar (880), P.O. Patta-Brawri,
Tehsil & District Solan (H.P.) has declare that I have changed my name from Chiman Bahadur to
Ruk Bahadur Kumal. Please not all concerned for future.

CHIMAN BAHADUR

s/o0 Sh. Tak Bahadur,

r/o Village Kathyar (880),

P.O. Patta-Brawri, Tehsil & District Solan (H.P.).

CHANGE OF NAME

I, Kunta Devi w/o Sh. Man Singh, r/o Village Tatru, P.O. Pukhri, Tehsil Chamba, District
Chamba (H.P.) declare that I have changed my name from Kanta Devi to Kunta Devi for all
purposes in future. Please note.

KUNTA DEVI

w/o Sh. Man Singh,

r/o Village Tatru, P.O. Pukhri,

Tehsil Chamba, District Chamba (H.P.).

CHANGE OF NAME

I, Meeran Devi w/o Sh. Karan Singh, r/o Village Kosar, P.O. Dera Parol, Tehsil Bhoranj,
District Hamirpur (H.P.) declare that I have changed my name from Meera Devi to Meeran Devi
for all purposes in future. Please note.

MEERAN DEVI

w/o Sh. Karan Singh,

r/o Village Kosar, P.O. Dera Parol,
Tehsil Bhoranj, District Hamirpur (H.P.).
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CHANGE OF NAME

I, Durga Devi w/o Sh. Charan Singh, r/o Village Belly, P.O. Rajera, Tehsil Chamba, District
Chamba (H.P.) declare that I have changed my name from Durgo Devi to Durga Devi for all

purposes in future. Please note.
DURGA DEVI
w/o Sh. Charan Singh,
r/o Village Belly, P.O. Rajera,
Tehsil Chamba, District Chamba (H.P.).

CHANGE OF NAME

I, Surekha Rao w/o Sh. Prakash Chand Rao, r/o Set No. 8, Block No. 5, Phase-III, BSC
New Shimla (H.P.) Pin-171009 declare that I have changed my name from Surekha (Old Name) to
Surekha Rao (New Name). All concerned please note.
SUREKHA RAO
w/o Sh. Prakash Chand Rao,
r/o Set No. 8, Block No. 5,
Phase-I1I, BSC New Shimla (H.P.).

CHANGE OF NAME

I, Jagjivan Thakur s/o Sh. Mehar Chand, r/o Ward No. 5, Village Jayaan Graan, Jana
(24/46), Kullu (H.P.) declare that I have changed my name from Jagjivan Thakur to Aksh Thakur.

All concerned please may note for future.
JAGJIVAN THAKUR
s/o Sh. Mehar Chand,
r/o Ward No. 5,

Village Jayaan Graan, Jana (24/46), Kullu (H.P.).

CHANGE OF NAME

I, Binakshi d/o Sh. Rama Nand, r/o Village Badwana Andheri (147), P.O. Andheri, District
Sirmaur (H.P.) have changed my name from Binakshi to Minakshi. All concerned please may note

for future.
BINAKSHI
d/o Sh. Rama Nand,
r/o Village Badwana Andheri (147),
P.O. Andheri, District Sirmaur (H.P.).
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CHANGE OF NAME

I, Renuka Verma d/o Sh. Veer Singh, r/o Village Hulga, Tehsil Theog, District Shimla

(H.P.) declare that I have changed my name from Renuka Verma to Renu Verma. All concerned
please may note for future.

RENUKA VERMA

d/o Sh. Veer Singh,

r/o Village Hulga,

Tehsil Theog, District Shimla (H.P.).

CORRECTION OF NAME

I, Subhash Chand s/o Sh. Amar Singh, r/o Village Bhattanwali, Tehsil Paonta Sahib,
District Sirmaur (H.P.) hereby declare that my daughter's correct name is Shruti. However,
in her Aadhar Card No. 3882 4719 9357, her name has been wrongly entered as Shurity instead
of Shruti

SUBHASH CHAND

s/o Sh. Amar Singh,

r/o Village Bhattanwali,

Tehsil Paonta Sahib, District Sirmaur (H.P.).

CHANGE OF NAME

I, Bhawna Sharma w/o Sh. Gagandeep Sharma, r/o Ward No. 01, V.P.O. Lohna, Bandla,
Tehsil Palampur, District Kangra (H.P.) declare that I have changed my name from Bhawna to
Bhawna Sharma. Bhawna & Bhawna Sharma is the same woman. All please  note this.

BHAWNA SHARMA

w/o Sh. Gagandeep Sharma,

r/o Ward No. 01, V.P.O. Lohna,

Bandla, Tehsil Palampur, District Kangra (H.P.).

CHANGE OF NAME

I, Rattin Sharma w/o Sh. Banka Ram, r/o Village Har, P.O. Bumbloo, Tehsil Barsar, District
Hamirpur (H.P.)-176061 declare that I have changed my name from Rattani Devi to Rattin Sharma
for all purposes in future. Please note.

RATTIN SHARMA

w/o Sh. Banka Ram,

r/o0 Village Har, P.O. Bumbloo,

Tehsil Barsar, District Hamirpur (H.P.).
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CHANGE OF NAME

I, Kiran Kumar s/o Sh. Kishori Lal, H. No. 15, CSIR IHBT, Bharmat Colony Holta (226),
Tehsil Palampur, District Kangra (H.P.)-176061 declare that I have changed my daughter's name
Reedhima Kaushal to Ridhima Kaushal. Whereas in daughter's matriculation certificate her mother
name Rachna wrongly entered but her mother correct name is Rachna Devi. All note it.

KIRAN KUMAR

s/o0 Sh. Kishori Lal,

H. No. 15 CSIR IHBT,

Bharmat Colony Holta (226),

Tehsil Palampur, District Kangra (H.P.)

9 R
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CHANGE OF NAME

I, Sandeep Kumar s/o Sh. Om Parkash, r/o H. No. 189, Ward No. 9, Roop Nagar, Hamirpur,
Tehsil & District Hamirpur (H.P.) declare that I have changed my minor son's name from Vhavya
Arya to Bhavyam Arya for all purposes in future. Please note.

SANDEEP KUMAR

s/o Sh. Om Parkash,

r/o H. No. 189, Ward No. 9, Roop Nagar,
Hamirpur, Tehsil & District Hamirpur (H.P.).
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CHANGE OF NAME

I, Vinod Kumar s/o Sh. Lahori Mal, r/o VPO Jhorowal, Tehsil & District Una (H.P.) hereby
declare that I have changed my son's name from Aryan to Aryan Chaudhary. All concerned may
please note.

VINOD KUMAR

s/0 Sh. Lahori Mal,

r/o VPO Jhorowal,

Tehsil & District Una (H.P.).

CHANGE OF NAME

I, Kamlesh Kumar s/o Sh. Dile Ram, r/o Village Karsoh, P.O. Guwardu, Tehsil (Bamson)
Tauni Devi Karsoh, District Hamirpur (H.P.)-177023 declare that I have changed my name from
Kamlesh Kumar Rana to Kamlesh Kumar. All concerned may please note.

KAMLESH KUMAR

s/0 Sh. Dile Ram,

r/o Village Karsoh, P.O. Guwardu,

Tehsil (Bamson) Tauni Devi Karsoh, District Hamirpur (H.P.).

CHANGE OF NAME

I, Vijay Kumar s/o Sh. Dhani Ram, r/o Village Balhi Mareta, P.O. Jejwin, Sub-Tehsil Kalol,
District Bilaspur (H.P.) declare that in my minor daughter's Aadhar Card No. 2842 3027 0649 her
name is wrongly enered as Neemi. Her correct name is Nivedita. All concerned note.

VIJAY KUMAR

s/0 Sh. Dhani Ram,

r/o Village Balhi Mareta, P.O. Jejwin,
Sub-Tehsil Kalol, District Bilaspur (H.P.).

CHANGE OF NAME

I, Pami Kumari w/o Sh. Mahender Singh, r/o Village Deem Arsu (18/53), Tehsil Nirmand,
District Kullu (H.P.)-172002, declare that I have changed my minor daughter's name from Angen
Dogra (Old Name) to Anjel Dogra (New Name). All concerned please may note.

PAMI KUMARI

w/o Sh. Mahender Singh,

r/o Village Deem Arsu (18/53),

Tehsil Nirmand, District Kullu (H.P.).
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CHANGE OF NAME

I, Prakash Chand Rao s/o Sh. Sher Singh, r/o Set No. 8, Block No. 5, Phase-III, BCS New
Shimla (H.P.) Pin-171009 declare that I have changed my name from Prakash Chand (Old Name)
to Prakash Chand Rao (New Name). All concerned please may note.

PRAKASH CHAND RAO

s/o Sh. Sher Singh,

r/o Set No. 8, Block No. 5,
Phase-11I, BCS New Shimla (H.P.).

CHANGE OF NAME

I, Priyansh Kumar s/o Sh. Sanjesh Kumar, r/o Village Pandah, P.O. Sarahan, Tehsil &
District Chamba (H.P.) declare that I have changed my name from Prince Kumar to Priyansh
Kumar for all purposes in future. Please note.

PRIYANSH KUMAR

s/o Sh. Sanjesh Kumar,

r/0 Village Pandah, P.O. Sarahan,
Tehsil & District Chamba (H.P.).

CHANGE OF NAME

I, Chitar Mani d/o Sh. Mehar Chand, r/o Ward No. 5, Village Jayaan Graan, Jana (24/46)
Kullu (H.P.) declare that I have changed my name from Chitarmani to Akshita Thakur. Please note.

CHITAR MANI
d/o Sh. Mehar Chand,
r/o Ward No. 5, Village Jayaan Graan, Jana (24/46) Kullu (H.P.).

CHANGE OF NAME

I, Sushil Kumar s/o Sh. Sharda Ram, r/o Village Theru Uperla, P.O. Kosri, Tehsil
Jaisinghpur, District Kangra (H.P.) declare that my name in my Aadhar Card wrongly entered as
Ramesh Sharma. Whereas my correct name is Sushil Kumar. Concerned please note.

SUSHIL KUMAR

s/o0 Sh. Sharda Ram,

r/o0 Village Theru Uperla, P.O. Kosri,
Tehsil Jaisinghpur, District Kangra (H.P.).
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CHANGE OF NAME

I, Aman Thakur s/o Sh. Amar Singh, r/o H.N. 219/8, Naya Bazar, Near PWD Rest Office
Nahan, District Sirmaur (H.P.) have changed the name of my daughter from Somaiya Thakur (Old
Name) to Soumya Thakur (New Name). All concerned may please note.

AMAN THAKUR

s/o Sh. Amar Singh,

r/o H.N. 219/8, Naya Bazar,

Near PWD Rest Office Nahan, District Sirmaur (H.P.).

CHANGE OF NAME

I, Vikrant Suraj s/o Sh. Kalgi Ram, r/o Village Amboi, P.O. Thana, Tehsil Chirgaon,
District Shimla (H.P.) declare that the name of my daughter Jahanvi and her parents is wrongly
mentioned in her Matriculation and 10+2 Certificates, which should be changed as Jahanvi Shitta to
Jahanvi, Vikrant Suraj Shitta (Father) to Vikrant Suraj and Sharda Devi Shitta (Mother) to Sharda
Devi. All concerned note.

VIKRANT SURAJ

s/o Sh. Kalgi Ram,

r/o Village Amboi, P.O. Thana,

Tehsil Chirgaon, District Shimla (H.P.).

CHANGE OF NAME

I, Vikrant Suraj s/o Sh. Kalgi Ram, r/o Village Amboi, P.O. Thana, Tehsil Chirgaon,
District Shimla (H.P.) declare that the name of my son Adhyayan and his parents is wrongly
mentioned in this Matriculation and 10+2 Certificates, which should be changed as Adhayayan
Shitta to Adhyayan, Vikrant Suraj Shitta (Father) to Vikrant Suraj and Sharda Devi Shitta (Mother)
to Sharda Devi. All concerned note.

VIKRANT SURAJ

s/o Sh. Kalgi Ram,

r/o Village Amboi, P.O. Thana,

Tehsil Chirgaon, District Shimla (H.P.).
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CORRECTION OF NAME

I, Meena w/o Sh. Rakshpal Singh, r/o Village Paniamal, P.O. Jambal, Tehsil Dadasiba,
District Kangra (H.P.) Aadhar No. 8409 9810 0093 declare that my husband's name is wrongly
recorded as Raksh Pal Singh instead of Rakshpal Singh in school record of my son Prince Dhiman
maintained by Central Board of School Education, Delhi, India. The correct name of my husband
is Raksh Pal Singh for all purposes. All concerned note it.

MEENA

w/o Sh. Rakshpal Singh,

r/o Village Paniamal, P.O. Jambal,
Tehsil Dadasiba, District Kangra (H.P.).

CHANGE OF NAME

I, Kamla Devi w/o Sh. Bhagat Ram, r/o Village Kothi, P.O. Kunihar, Tehsil Arki, District
Solan (H.P.) have changed my name from Kamla Devi to Roshani. Please note all concerned for
future.

KAMLA DEVI

w/o Sh. Bhagat Ram,

r/o Village Kothi, P.O. Kunihar,
Tehsil Arki, District Solan (H.P.).

CHANGE OF NAME

I, Swaroop Dutt s/o Sh. Bharm Dutt, r/o Village Wasni (172), Tehsil Pachhad, District
Sirmaur (H.P.) declare that I have changed my name from Swaroop Dutt to Sarup Datt. Please note
all concerned for future.

SWAROOP DUTT

s/o Sh. Bharm Dutt,

r/o Village Wasni (172),

Tehsil Pachhad, District Sirmaur (H.P.).

CHANGE OF NAME

I, Budhi Singh aged 78 years s/o Sh. Lobhi Ram, r/o Village Lahar, P.O. Gunehar, Tehsil
Baijnath, District Kangra (H.P.)-176077 declare that I have changed my name in the Aadhar Card
No. 9319 5987 0301 from Budhu Ram to Budhi Singh. All concerned please may note.

BUDHI SINGH

s/o Sh. Lobhi Ram,

r/o Village Lahar, P.O. Gunehar,
Tehsil Baijnath, District Kangra (H.P.).
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CHANGE OF NAME

I, Arti w/o Sh. Harish Rajusth, r/o Urmil Niwas, Ward No. 07, Rajgarh Road, P.O. Solan,
Tehsil & District Solan (H.P.)-173212 declare that Arti alias Aarti alias Bina Harish Rajusth are
one and the same person. All concerned please note.

ARTI

w/o Sh. Harish Rajusth,

r/o Urmil Niwas, Ward No. 07,

Rajgarh Road, P.O. Solan, Tehsil & District Solan (H.P.).

CORRECTION OF NAME

I, Inna Devi w/o Sh. Ankush, r/o Village Duggal Cottage, Taradevi Barhai (102), Tehsil &
District Shimla (H.P.)-171010 has declared that I am Inna Devi mother of Yuvin Dhiman, student
of 12th stundred in DAV Public School New Shimla. My name is wrongly written in school record
in 10th class certificate of my son as Inna Dhiman and my husband's name writen as Ankush
Dhiman. We want that our name should be chaged/corrected from Inna Dhiman to Inna Devi and
my husband's name from Ankush Dhiman to Ankush. Please note all concerned.

INNA DEVI
w/o Sh. Ankush,

r/o Village Duggal Cottage,
Taradevi Barhai (102), Tehsil & District Shimla (H.P.).

I, a0 doI o Ay, 2rerd uael, REa—5 g1 giad doIm Ui
goIagi-dh EXTENG JI9U, deRASC http://rajpatrahimachal.nic.in TR IUY&S § TaH Acgd FfUT fdar <1 AT 2|




		2025-08-28T16:03:09+0530
	DAYA NAND SHARMA




